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CENTRAL AD"lNlSTIATlVE TRllUJIAL I ! ALUBABAO BUCll, ·ALUHAr AD 0 . I 

All!h•~adf pated 4th par pt. A¥pu1t. 1999 • .... . .. 
I ' cor .. a- Mefa:t1lia 1'11'.s. ·oar•l, A.ft • 

• 
. . Hon 1 bla ,.r.s.K • . Agarwal, . J.PI. 

' 

'. 

O,A, i~S/21 (L11dlpp C*!j) 
I 

\ 
' 

Alan1. Ml~ O+A• 672/?I, 673/pl. 682/91 \p 625/gl 

D,A, 701/19+ 7Gflf19 *J27/19 tg · , 734/gl, 
DeAe 111/11 IQd D.A. 121/91 

Vija1 Pr9kaah Pand1y 

aan of Sr1 R.o. Pand1y 

r/o?b3/338 flleerapur, Allahabad 
• 

poatad aa. sr. D·v1a1onal. Accounta Offlca,, 
'rovlnclal Div.ion, . 
Pratapgarh. 

, • Applican ~. 
~ 

Counsel tor the applicant!- Sri R.P. i Slngn, . Adv. 

Var au a 

1.Union or I India througu the 
Secretary, Go~ern .. nt of , India, 
"1niatry or Finance, Neu. Delhi • 

2eCD8p\roller ' Auditor Generai, 
ot lndi•• 10 Bahadur Shah zarar "•rg, 
New Dalhl • 

3. Ac~ountant Genera~ 41 (A6 E).u.P. 
Allahabacl. 

4, Executiv• Eng1naar9 . Prov1eaion 
• Oivlaion, P.~.o •. Pratapgarh. , 

• • • · Raapondanta. 

Counaal tor . the raepondentaa- Sri 1'111\ Sthalekar Advt 
(Far Raapandan ta Ila e 1 ta 3 J and 

.. ,. 
Sri K.P, Singh, Adv, 
(For RaapPnd•n~ . 10.4), 

• I 

Q,A.672/vg ! 

B.D. N.ahr~ •v•d about 4'1 yeara 
aon at late Sri slta Ra• ftlahra, 

I 
I 
I 

I • 
Contd .. • .2. 
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2-
1p I . ~ . - ........ 

r•aident. ot ftullf o~dgan~, 

All•babad•· 

Counaal.. f DZ . \he 
, ~ I 

.. • · •I· Applicant.. 
appUc•ta. sr1 . A.v. •. sr1Jaat.ava Ad~. l 

Sri . R.P • . Singh, Adv. 

. '· .. I . Uer91~ 
I 

1. , Union of l~dla. ~bzough \h• 
Seczatary• Gowera••n~ . or lndla, 
ftini.aUJ cir Finance•: ll•w O•ltai• 

2. Ca11pua>1•* l Aud.a.tu Genu111 1 

1u BahadU~ . Shah zaru "•r~, 
llau Dal~~ 

GaneEal. 11 (A+E) 

4. The Executive Enginae,, 
Irrigation Oiviaion-1, 

All~ab•f • 

I 
I 

I 
I 

or India, 

I 
I 

I 

I I 

I • * • . Raap•dente. 

Raapondaat•1-sr1 Am!t . st.h•l•k•r Adv. 
. (For Reapandant. No.1,2 '3) 

S~i . K.Pe Si11th Adv. 
(For ft••~ond .. t. Np.4) 

O,A,a.13,/99 

R.S, . Pl&.anra aon ot Sri J.P. IU.a~• 
• 

aged about, 49 yeasa, 
r/~ 23/47/14~, Snao Magar, I 
Allanpu~ 1 1

Allahabad • . ·at praa.,. t 

poatad •• 
1
sr. Divisional Account.ant, 

I 

Provincia+ Div1a1on1 Varan•af • · 

• • 

I 

• .. Applicant. 

Counaal: for t.fta . applicant& Sri . R.P. Singb. , Ad)I• 

·var•• 
1. Uniori of lndla. t.hrougb. t.he 

Secret.•Q., Gowarnaant. ot . India, 
fU.nlatry of . Financa, . Nau, ll81h1. ! 

. 
2. Co•pt~oller &Auditor G•narai,or lnd1~, 

10-Bah.~Shah Zafar "at9• N•w· D•J.nie 
I 

3e Accoun\an\ General 11 (AlsE) U1 P~ 
Allah~bad. I 

I I 

I 4. Exec~tlV•· Engineer I 

• 

l: 
1 
' ! ~ . 
' I 

I 
• 

I I 
I 
I 

. ' 

I 
! 
I 
1 

Provincial Diviaiane P.w.o. Varanaai 
J / • • • fte•Ponden t 

Coun .. 1,rar th• ~!•t1ond•ta1-sr"'A•i.t Sthalakar . Mv. 
(For '~••pladent . No.1 to 3)& 

I 
Sr• ~~P.Singh~ Adv fo~ ~···~) ~ 

i- ?: -· t-- -··- : ·- ·:~ _::s !" 
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• 

• 

O,A,68z/gg 
--... 

Rajeev ku•ar sonkar 
ao~ al Srl Hari Lal Sankar, 

89 Kala- dand•t Hi .. atgan~, 
Allahab•d• 
' 

~ .. 
• 

Counael ro~ \ha . ap;.J!cant1-
• 

' 

I 
I 
I 

• • 
I 

Sr~ K.s.t Ratbore, Adv. 

1 e Union or India, through Accountant Ganeral, 
U,P. Allah•b•,S• 

' I 
· ~ 

·1 
~ I 

I • 
• ,• 
•• 
I 

I ., 

• 
I 

2. Deputy ~ccountant G•nerel (Worka),.A,G,U,P. Allahabed. 
1
. 

3• Superint•ndent Engine•I' 'at at Wul'ke, 

Flood work Oiv~on, Gonda, 

4, Exacub.ve Engineer, I l P. Oiv~aion, Banda, 

• • • Ra apendanta • 

Couna•l ror ~he r•aPondenta&• Sri Alllt Sthalekar Adv. 
(For Reapondent No•~ to 3) 

Sri K.P. Singh, Adv, 
(Far ReapondanC No,4) 

O.A,b83/99 

Girija P•U Snukla aged 47 Y••,• 
eon or Sri . Triyugi Narain Shukla, 
reaiden~ of ·Babina R-.d, Niyaaat Chek, 
Gorakhpur and paated aa 01v1a1onal Accounta Dtf icer, 
Grade-I, in the offic• of th• Sup•rintending 
ot UDrka (8,) t 
Conatruction Oivaion, P.w.D. 
Gorakhpur. 

• • Applicant, 

Counsel tor the .applicant&- Sri R.P. Singh, Adv, 

Var au a 
. 

1. Union of India through. ~he 
Secretary, Govarllllant of India, 
IUniatry of Finance• New Da~ • 

2. The Caaptrollar ' INdi~or Genara~, 

or India, 10- Bahadur . Shah. Zafar ftaJg, 
New Delhi. 

3. Accountant General 11 (A&E) U.~. 

Allahabad. 1 
, 

lne SUparintenoent. or ~rka, 
1 .. .,. D1v1alan (1,H.) ConeuucUon • • 

Contd •• ·• 
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• 
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.· 
. . . 

P.w.o. G rakhpuf. ! r . l • 

' Counsel.. tor the 

• . • Raa.,.ondente. }1 
I . 

Rea~ondantes-Sri Allit ,Sthalekar Adv. 
(ror Respondent No.1 to 3) 

I 
I 

Sri K.P. Singh 
(r or Raapondenl 

O,A,a84/99 . 
' 

' . 
s.G. Pathak l agad about 39 years, 
aon ot Sri R.N. Pathak, l'eaidant ot 
JIJ/3Pulled Houaing Schema, 

I 

Narendra Nager, Tanri Garhwal, present 
posted ea Divisional Accounts Ofr1~ar 11 
Office of Execut4va Engineer, 
Construction Division, Narendra Nagar, 
Tehri Garhwal, 

• • • Applicant. 

Counsel tor the epplica11t : S~i. ft..tt.P.. ~ Singh, Adv. 

Vareua 

1. Union or India througn ~ne 
Secre~ery Government of India, 
l'tiniatry of Fin8l ca, Naw Oalh.$.. 

2. Comptro!ler & Auditor General, 
or India, 10- Bahadur Shah Zaf er ~arg, 
New Delhi. 

3. jccountarit General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Division, Narendra Nagar, 
Tehrigarbwal, 

• • ,Reapondenta. 
Counsel for the raapoadantaisr~ Amit Sthalakar(Adv.) 

(For Respondents 1 to 3) 

Sri K.P. Singh Adv. 
(for Raa~dllent No.4) 

o •. A,. 685(99 

Pramod Kumar ~ani Tripathi aged about 39 yeaFa 
aonof late Sri Awadheah ftani Tripathi, r/a Aahok Nagar 
Colony, Baaaratpur Gorakhpu~~ 

••• Applicant. 

~Counsel ror the applicants Sri R.P. Singh~ Adv. 

Var au a 
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' i • . Uni~n or India -.. througn· the Secretary, 
Gov•rn•ent 
New Delhi. 

at lndia, . ~inietry Of finance, 

I 

2. Co•ptroll•r ' Auditor G•n•r•l,of India, 
10·Bahadur Shah. zarar Marg, 
...... O•!f1i. 

' 
• . . 

3. Accountant ·Ganeral. 11 (A &E) 
• 

U.P. A.lanabad. 

4. Tne Executive Engineer, 
Laghu . S1nchai . Khand, 
Gor akhp'1f. 

' 

I I 

• • 

• ~ • Reapondenta. 

• 

Counsel for tha . Raapondental- Sri All~t. Sthalekar Adv. 
(For raapondant No.1 to. 3) 
Sri K.P. Singh, Adv. 
(for Respondent No.4) 

O.A • . 68b/99 

Ram Kamal Singh aon ot 5ri Ram Subhag Singh, 
Resident or 739-H Old Poat Office, 
Civil Linea, Baati. 
at Present posted in Construction On.I 
P.1.1.0., Beat!. 

• •• Applicant. 
Couna•l tor ~he applicant: Sri R.P. Singh, Adv. 
, 

Versua 

1. Union of India• througn the Secretary, 
-GouBrnment or India, Ministry or finmc e 

New Oelh1 • . 
2. Comptroller l Auditor General of India, 

10- Bahadur Snah Zafar Marg, 
New Oeln"-. 

3. Accountant General 11 (A & E) 
Uttar Pradesh, . Allahabad, 

4. The Execu~iva £ng1naer, 
Conatructioni ·Oiviaion-I, 
P.Y.o. Bastt. 

~ Couneel for 

• • • Reapond•nt• • 
the reapondentai-Sri Amit Sthalek~r(Adv) 

· (ror ReapD1idant No .. 1 to 3) 

I 

I 

I 
I 

Sri K.P. Singh Adv. 
(for Reapondent No.4) 

Contd •. • . • 6. 
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O,A. 687/99 I 

K.c. Shar•a aged about 51 year• 
eon or Sri(Late) Sharda Praaad Snar•a, 
resident or 513 Nirala Hagar 
Rae Bar~lly at preaent poa\ad aa Senior Div1a1Dn 
AccountaJltticar, , Snarda. Sahayak Khand 41 Rae Barailly 

. ' I • • •• Ap~lic•n~. 
Counsel rar the a~pl1cant1- Sri ReP4 Singh, Adv. 

Var au a 

1. Union or India through t.ha , Secr•~al'Y 

Govern•ent or India, "iniatry of finance, 
New O•l~. 

2. Cuaptrollar ' Auditor Gensral,or lndi,, 
10 Banadur Sn•h Zafar Plarg, 

New D•lh~ • 
• 

3. Accountant General lI (A & E) U. P. 
Allahabad. 

•·· Executive Eng.&.naer, 
Sharda Sahayak Khand41, 
Rae Bareil~y. 

• • · . Respondanta. 

Counael tor the Raapondante&•Sri Amit Sthal•kar,Adv. 
(ror Rea~andant Nu,1 to 3) 

Sri K.P. Singh, Adv. 
(For Raapondant No,4) 

O,A, a88/p9 

Sureah Datt Pandey aged about 52 yeara 
aon -ot late Sri Chandra Snekhar Pandey, r/o Village 
Paran Jot P-u. Manganj,, . SUltanpur at preaant 
poatad i• th• otf ica of the Executive Eng•naer, 
Conatruction Oiviaion-2, . Sultanpur • 

• 
• ,Applicant. 

Counael far the App!icanti Sri R.P. Singh• Adv. 

Var au a 
1. Union or India througn ~ha . Secretary• Government or 

India, Miniatry of Finance, Nau Delhi. 

2, Comptroller l Audi tor General or India, . 

10- Bahadur Shah Zafar ~arg,. Ney D•lh~. 

3. Ac6ountant General, 11, U.P~ (A _& E) 
Allahabad, 

' 4, Executive Engineer, Conatruotion Oivision-2 
Sul tanpur. 

•. • Respondent.•• 
Counsel tor tne reapondantai• Sri Aa1t Stnalakar Adv. 

(For Reaµondent No.1 to 3} 
Sri K .. P. Singh Adv. 

, 

• 

. ... 

• , . 

' ' 

' 
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O.A.689/99 

· K~18hna Narain Tandon aged about 56- yeara 
aonor 5r1 Jugal Klahora Tandon, 
r/o ?au Janak Puri, Bareilly, 
Poated aa S•nior D1v1a1onal Accounta otricer, 
Offlc~ot the Executive Engineer, "'ral Engineering, 

·olvialon; Barailly. 
. " et • Applicant. 

• 
Counaal . ror th• applica,ts- Sri R.P. Singh• Adv. 

Ver au a 

l• Union or India, ~hrough th• Secretary 
Government ot India, ~iniatry ot . financ•, 
New Deln1. 

2e Ca.ptroller l Auditur General or lndi•, 
10• Bahadur Snah Zatar Marg, New. Dal.Iii. 

3. Accuuntant General ll (A l E) U.P. 
Allahabad. 

4. Executive tngineer, Rura.i.. Eng1neerin~, 
Olvialon• Barailly. 

• 

• • • Reapondenta. 
Counsel tor thareepondental- Sri Amit Sthalekar, Adv. 

(ror~reapondent No.1 to 3) 

Sri K.P. Sl•gh, Adv. 
(For Raapondant No.4) 

D.A.b90/~9 

R.K. Pand1t .aged about 49 .yaara 
aonor late Sri Ra• Dao Pandit, r/o ~onaddipur 
(near Gurdwar• J Gorakhpur at present posted aa 

• . 
Divisional Accounta Officer 1, In tha ottica or 
Executive Engineer, Provincial Diviaion, P.~.o. 
Goraknpu~. 

• • Applicant. 
Couneei for the applicants- sr1 R.P. Singh, Adv • 

• 

Vereua 

1. Union or India through. the Sacratary, . l'liniatry or 
fJ.n.nce, New Deln!. 

2. Comptroller & Auditor General ot lndi•, 

10• Banadur Sn•h Zafar ftarg, New D•lni. 

3e Oeputy . AccG¥ntant General 11, U.P. (Al E) 
Allahaba~. 

•• Executive Engineer; Provincial Diviaion, 
P.Y.o. ,Gorakhpuf • 

~ Counael tor tho 

I ••. • Raepondanta. 
Raapondentas- Sri All1t. Sth•lakartAdv. 

(ror Reas>ondant No. to .3) 

Sri K.P.Singh, Adv. 
(ror Raapondant No.4) 

' 

I 
I 

·i 

~ ... 
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: 

• • 
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O,A, 691/99 

l 
I S.l'l. Ali Sabir, . aon of late 5ri H•ldar "bbae, 

reaident or 178/2• Raid Gate Hatel Lana, Golaganj, 
Lucknow, at preaent. working aa Diviaional Accaunta 

. I 

1 

orr1cer GJade-1, eu~lding 01v1aion~1 P.u.o. 

I • !" ,Applicant • .. 
counael. rar the . ApplicantsSri R.P. SinQn, Adv. 

Uer•'8• 

1. Union of India, through. the Secretary, 
Pliniatry of rin1n ca, Govt. or India, . New Delhi• 

2e Co•ptroller' Auditor . General or lndi•, 
10- Bahadur . Snah Zafar l'larg, New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradeah, Allahabad. 

4. Executive Engineer, Bui l ding 01viaion, 

P.Y.D. Pl~hat•a Gandhi l'larg, Lucknow. 

• 

• • .Reapondenta. • 
Counsel tor the Reapondenta:-Sri Allit Sthalekar, Adv. 

(for Raa.,onden~ No.1 to 3) 

Sri K.P. Singn, Adv. 
(ror reapondent No.4) 

O,A.692/!!!9 

Onar .. Pal Singh, aon . or Sri Sher Singh, 
R/D 123 Chutkuwala, Oiatt. Dahradun, 
at preaant working aa Div~aional Accaunta otricar, , 
Grade-1; fllinor . lrrigat~on Dlv•aion, Paur1 Garhwal. 

• 

• •• Ap.,licant, 
Counael tor the A.,pllcanti- Sri R.P,. Singh, Adv. 

Veraua 

1,Union ot India, through the Secratary.~iniatry pt 
finance, Govt.or India, New Oelnl. 

2, Co•ptroller ' Auditor General or Indi~, 

10- Bahadur Snah Zafar ~erg; . New D•lni. 

3. Accountant General 11 (A &E) 
U.P. Allahabad, 

4. Th• Executive Engineer, ~inor Irrigation Divieion, 
Pauri Garhw•l. 

• •• Reapondenta. 

.~ Counsel . tor the · Reapondentac- Sri Allit Sthalekar, Adv. 
(ror Reap. 1 to 3) 

$ri K,P. Singh, Adv. 
\for reap. No.4) 

• 

·-
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D.A, b93/99 

Lok -Nath Snukla aged about 48 years 

I 
I 
I 

son of late Sri S,N. Snukla, r/o C-105 Ra1l Nagar, Jail 
Road, Lucknow. Presently ~oated as Divisional Accounts 
Officer Gr,I in ~ha office or the Executive Eng, ' 

, Ccnat~uction Division, P.~.o. Lucknow. 
' , ••• Applioan~ • 

• Counsel fot the aµplicant s Sri R.P. Singh, Adv • 
• 

Uaraua 

1. Union or India, through the Secretary, 

Ministry of finance, New Dal.hi, 

2. Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zafar Road, Ney Oelni. 

3. Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4, Tna· Executive Engineer, Construction Division, 
P.w.o. Lucknow, ~ 

• • • l'laapondenta, 
Counsel for the respondents:- Sr~ Amit Sthalekar, Adv. 

(ror Raap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(fer Raap. No, 4) 

O,A,694/99 

P.K. Pathak aged about 44 years et preaant posted 
Oiviaional Accounts Officer Grade 1, in the 
Office of the Executive Engineer, Conatruc~ion 

Division No,4, Sultanpu~. 
•• ,Applicant, 

Vereua 

1, Union or India through the Seuretary Govt.or India 

Ministry of financ• New Delhi. 

2. Comptru ller & Audi tor General of India, 

10-Bahadur Shah zarar Marg, New Oelni, 

3, Accountant General II, U.P. (A I E ) 

Allahabad. 

4. Executive Engineer, Construction Division No,4, 

Sultanpur. 
• •• Respondents. 

~Couneel tor the R•eponaantas-Sri Al'lit Sthalekar, Adv. 
( ror Raap 1 to 3) 

Sri K.P. Singh Adv, 

.. 
' . 

{for Rasp, No.4) 
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0,A. 695/?9 

I 
I 
• 
I 

I 

Arun Kumar Srivaatava son ot Sr~Saraswati . Pcaead 
Srivaatava r/o SIK/2 Sarvodaya Nagar, Allahpu~, 

' 

preaently posted 
ratehpu~. 

at Rural Engineering Services Division 

• • ·• Applic11nt, 
I 

' Ver.au a 
~ . 

1. Union or India throug~ Comptroller and Auditor 
General ot India, 10- Banadur Shah Zatar ratg, 
Neu Delhi, 

2, Accountant General (A & E) U,P, Allanabad, 

3, DAG ~mrka, ortice or Accountant General (A & E) II 
U.P, Allahabad, 

4, Executive Engineer Rural Engineering Servicea, 
Division fatehpUf • 

• • Respondents. 

Counsel for the Respondents- Sri Allit Sthaiekar, Adv. 
(for Reap. t to 3 ) 

sri K.P. Singh Adv. 
(for Rea. No,4) 

0,A, 701/99 

Uttam Singh aged about 49 years aonof Sl'i Umda Singh 
r/o 548 Nai Basti Snikohabad. firozabed posted as 
Divisional Accounts Otficer Grade 1, Office or the 

I 

Executive Engineer, Minor Irrigation Oiv1sion, Firozabad, 
• • Applicant, 

Counsel ror the applicants-Sri R.P. Singht Adv. 

Verslils 

1, Union of India through the Secretary, Plinlatry or 
Finance, New Delhi. 

21 Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, Neu Oelui. 

3. Osputy Accountant General II ( A & E) 
U.P. Allahabad, 

4, Executive Engineer. Minor Irrigation Division, 
f irozabad. 

• • • Respcndenta. 
Counsel ror the reapondentsi-Sri Amit Sthalskar, Adv. 

(for Res. 1 to 3) 

.. 

Sri K,P. Singhf Adv. 
(fur. Rea. No.41 



, 

. . . 

• 

, 

-11-
; . 

Vindhya Vaa1n1 Yadav a/a Sri Rea Kewal Yadav, 
Village Revana Poat Sidhau~, Diatt. Gorakhpu~ • 

• • Peti Uauer. 
Coun .. 1 tor the Patltlonerl- Sri B.N. Singh, Adv • 

• 

. ' V•raua 

1. Union or India through_Ca.ptrollar l Auditor General 
or India, New Oelul. 

, 
2. Cu•ptrollar and Auditor General or Indiay 

10- Bahadur Shah Zarar Marg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U.P. Allahabad 

4. Tne Deputy Awcountant General ( ~orka) 
tha Office or tha Accountant General (A & E)-11, 
U.P.Civ.l Linea, Allahabad. 

• • Reapondanta. 
Counsel tor the Reapondentaa- SriAmti Sthalakar,Adv. 

(lor Rea~. No.1 to. 3) 
Sri K.P. Singh, Adv. 

O,A. 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh raaidant of Bakar Ko, Post Off ice Ahraula 
(Chhinanuna) Azemgarh, posted aa D1v1e6onal Accounts 
Officer Grade-I, Office or Executive Engineer, 
laghu Slnchai Khand, Ba~raich 

• • • Applicm t. 

Counsel ror the Applicant:- Sri R,P. Singn, Ad,,. 

Ver au a 

1, Union or India through the Secretary IUniatry of 
Finance, Na1.1 Oaiui, 

2. Comptro~ler & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oelnie 

3. Oeµuty Accountant General 11 ( A & E) 
U.P. Allahabad 

4. Exedutive Engineer, laghu Sinchai Khand, 

Bahraiah. 
• • • Raapondanta. 

Counsel f orthe R~eponden,aa Sri All1t Stnalekar, Adv. 

\ '" (ror Raap. 1 -.o 3 ), 
~ Sri K.P. Singh, Adv. 

(For Reap. No.4). 

• 

l 



' 

' 

/ 
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I 

• 

• 

• -
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• 

Babu Raa aged about 49 . yaara aan or Sri Vijay Singh 
r•aldant ar 38/39-l, GDpalpura, Agra at preae~t 
post•d a• Sr • . D1v1eional Accounta Officer in the 
ortic• or Executive Eng~neer, . Provincial Oiviaia~, 

P.1.1.0. Agra. 

• •• AppUc•n~. -
Counsel ror ~he Applicant 51'1 R.P. Singh, Adv. 

Ver au• 
1. Union of India through tha Secretary, l'liniatry or 

rinanca, New Delhi. 

2. Comptroller & Auditor General or lndi•, 
10- Bahadur Shah Zarar Marg, New D•lni. 

3. Deputy Accountant Ganeral 11, U.p. 
( A l E) Allahabad. 

4. Executive Engineer, Provincial Oiviaion, ~.y.o. 
Agra. 

• • • ReaPonden~a. 

Cuunael for the Reapondantai- Sri Amit Sthalekar, Adv. 
(ror Reap. Na.1 to. 3) 

O.A, 729/99 

Sri K.P. Singh, Adv. 
(ror Res. No. 4). 

~.~. Sharaa aged about 49 yaara aon or Sri Banaraai Oas 
Reeident of 0.1ar11 Niwas, Karbala Road, Nai Baati, 
Bijnore1 preeent posted as Sr. Oiv1aional Accounts 
Officer, in the orrica or the Execu~ive Engineer, 
Conatruction Division, P •. y.o. Ohampur, Bijnore 

, , ,Applicant, 
Counsel tor the applicant : sr~ R.P. Singh, Adv. 

Versus 
1. Union or India through Secretary, Ministry of 

r~nalce, Naw Delhi. 

2. Comptroller & Auditor General or ln~a, 
· 10· Bahadur Shan. Zafar ~•rg. New Delhi. 

3. Da~uty Accountant General -II (A & E) 
U.P. Allahabad, 

4, The Executive Engineer, . conatructi.Qn Division, 
P.u.o. oh .. pur . Bijnor,. 

• • • Reapand9nt•• 
Counaal for the Raapondental-· Sl'i All~t Sthalaker, . Actv. 

· (for Raap. No.1 to 3 ) 

.. 

Sr1 K.P. Singh, Adv. 
(ror rea. No.4) 

' 

( 
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O,A, 730/99 

Sri Narain Rai aged about 48 yeara son ot late Sri Mangle 
Pd, Rai, resident or puated as Oiviaiontl Accounts 
Otticer Grade II, in the Oftic• of the Executive 
Engineer, Minor Irrigation Division, Ballia 

• 

... , ,Applicant, 

Counsel ror the Applicants Sri R,p, Singh, Adv. 

Ver au a 

1, Union or India through the Secretary Ministry or 
Finance; New Delhi, 

2,Comptrollar ' Audito~ General or India, 
10• Bahadur Shah Zatar Marg, New Delhi, 

3, Oa~uty Accountant General • 11 ( A & E) 
U,P, Allahabad, 

4, The Executive Engineer, Minor Irrigation Division, 
Balli a, 

• • Reapondenta. 
Counsel for the Reepondental• Sri Amit Sthalakar, 

O,A, 731/99 

Sri K,P, Singh, Adv. 
(for Rea, Ro, 4) 

Monan Ram Tamta aged about 46 years aun of Sri Kiah~n Ram 
Tamta, R/O Villaye Lov, P,O, Lov Distt, BageshMar, posted { 
in the Office of Executive Engineer, Temporary Divi el.on, 
P.Y,O, Nainital as Divisional Accounta Qffi~•r Grade-I, 

, , • Applicant, 
Counsel tor the Aµplicant:- Sri R.~. Singh, ·Adv. 

Ver sus 

1. Union of India, through the Secretary Ministry of 
finance New Delhi, 

2. Comptroller & Auditor General or India, 
10• Banadur Shah zarar ~arg, New Oolni. 

3. Oe~uty Accountant General-II ( A & E) 
U,P. Allahabad. 

4. The Executive Enginea~, 
Temporary Division, P.w.o. Bhawali, Nainital. 

• 

• • • Respondents, . 
Counsel torthe R•ePondentaS• Sri AIP~t Sthalekar, Adv, 

Sri K.P, Singh, Adv • 

\ .. 

\ 
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O,A, 732/99 

Daya Ram Singh aged about 53 yaara son of Sri Hardeo Singt 
reaidant or Care Sri O,P, Singh, Lana No, 11, 

Najibabad, Adarah Nagar, Binjare, posted in Ute ottice 
or the Executive Endtaaer, . Conetructlon Oiviaion, 
P,y,o, Najibabad, Bidnora •• Diviaianal Accounts otricar . ~ 

Grade-II. • · -. 
Counsel tor the Applicanta- sSri 

Ver•\I• 

.. .. ,Applicants, 
R,P, Singh, Adv, 

1. Union of lndia through tha Secra"ary , , l'linletry at ib 
Fin .. ca, . Nav Delhi, 

2.. Coaptrollar & Auditor Ganaral or India, 
10- Bauadur Shah Zatar rlarg, New Delhi, 

3, Deputy Accountant G•naral, 11 ( A & E) 
U,P, Allahabao, 

4, EMecutive Engin•er, Construction, Construction 
Division, P9u,o. Bijnore, 

• • • Raapondante, 
Counsel tor the Reepond•ntaa-Sri Amit Sthalakar,Adv, 

Sri K.P, Singh, Ady, 

O,A, 733/99 

Ra• Baudh eon ot 5ri M,O, Baudh, aged about 41 yaars { 
resident of Bb-£/3, Oabauli II, Ratanlal Nagar, 
Kanpur at present poated aa Divisional Accounts Otficar•Il 
in the ortica of the Executive Engineer, Construction, 
Division, Kannauj • 

, •• Applicant, 
Sri R,P.Singh, Adv, Counsel for the ap~licant. 

Ueraus 

1. Union of India through the Secretary, Miniatry ot 
Finsice, New Delhi, 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zatar Marg, New Oalh1, 

3. Deputy Accountant General 11 ( A & ~) 
U.P. Allauabad, 

4, Executive Engineer, 
Conatruct1on01v1aion , Kannauj, 

••• Rea~ondente. 
Counsel rar the reepondentai- Sri . Allit Sthalekar, Adv. 

Sri K,P, Singh, Ad~· 

. -
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1 
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O,A, 734{99 I 
• Sri Prabhu oayal Meena, Divisional Accountant 

eon or Sri Raten Lal, Poat•d under · Ad•iniatrativ• 
Control and management ot the Accountant General U.P. 
In the ottica of the Executive Engineer, Lower Mot 

, Bran~h On• Ganga Can.1; . Near Coll•ctorate, Agra Road, 
l'lathur•· (u,p.) ~ 

Permanent fto11e addraea_a Vi llaga Muna . Pura,, Post. Kot, 
Diatt, Oauea (Rajaathan), . , • Applicanj;, 
Counsel for the applicanti- Sri Rakeah Varma, Adv, 

Vereua 

1. The Coaptroll•r & Auditor General of India, New 
Delh.J, 

2. The Accountant General-II, (A & E), Uttar Prade~h, 
AllPhabad. U,P, 

J, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal, Near Collactorate• Agra Road.. Mathura 

• • , Reaponden~a. 

Counsel tor the Raepondentas- Sri Amit Sthalekar, 
Sri K.P, Singh, Adv, 

·o,A, 771/99 

Rakeeh Ku~ar Saxena aged about 46 years son of Sri HeS,L, 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently working as Divisional Accounts Officer Gr,l 
in the ofrice of the Executiue Engineer, Construction, 
P.&.1.0. Agra, 

• , ,Applicant, 
Counsel tor .the applicant l Sri R,P, Singh, Adv, 

Versus 

1. Union or India through the Secretary, Ministry of 
finance Na~ Delhi. 

2. Comptroller & Auditor General or India, 
10-. aehadur Shah Zafar larg, New OelnJ. 

3. Dap_uty Account.ant General, 11.· ( A & EJ 
U,P. Allahabad. 

4. Executive Engineering Conatructio Division, 
P.u.o, Agra. 

, .. • Reepondanta. 
Counsel tor the respondentas- Sri Amit Sthalekar; Adv. 

Sri l.P. Singh, Adv. 

.. 

• 

" l 

• 

• 
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O,Aa 821/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/o 68/179 Aw•• Vikaa Colony, Badhpur 

.r.arrukhab•dt preaently poated aa Oivi•~onal 
Accounta Oftice1• Grade 1, Provinc:ial Oiviaion, 
P.w.o. Kaonauj, • 

, 

• • ~ • Applicant¥ 
• 

Counaeltor the Applicants-Sri S,Sr1vaatava, Adv, 

Ver au a 

. 
• 

' 

1. Union or India through Cellptroller and Auditor General 
or India, 10- Bauadur Shan Zarar Plarg, New Delhi, 

2. Oarlyao Singh Nahra, Accountant General ( A • E) 
II U,P, Allahabad, 

3, Oe~uty Accountan~ General (warka) Otf ice af 
Accountant General ( A ' E) II U,P, Allahabad, 

4, Executive Engineer Provincial Division Kannauj, 
Diatt. Kannauj. 

5, Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I Irrigat~on Division ratehpur, 

,Q,, Reepondenta, 
Counsel for the Respondantas- Sri Amit Sthalekar, Adv. 

Sri K. P, Singh, Adv, 

Order (In open cuurt) 

(Bx Hon 1 ble Mr, ·s, Oaxal ~ember {A) 

In thia bunch of 0,Aa,, the applicants have 

filed applica~ion against the transfer orders issued 

~oatin~ them in various grades aa Senior Divisional 

Accounts Dtf icar or Divisional Accountants in 

three grades to div1aiona in the State. The applicants 

have prayed ror cancellation or transfer orders on 

various ground9, 

2. Sri R.P. Singh, Sri Siddharth Srivaatava 

Sri Rak•ah Var•• · Sri K.s. Rathore and Sri A.V, 

Srivastava appeared for the a~~lioanta and Sri A•lt 

Stnalekar for reapondenta No, 1 to 3 and Sri K.P, 

~\ Sin9h tor rea~ondant No,4 appa•rd, Their arguments 

~have b~•n heard. ~ had called for certain record 

• . 

• 

-

• 

-
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from the uff ice of Accountant General. That has aleo 

' been· taken into consideration. 

While the O.Aa. were under consideration 

a Notification of Election Commission datea 12.7.99 

was i saued in which the Elect! on Commission had 
' ' . directed thst the~e would be a total ban on the 

• 

traneaer of all officers/officials connected w.th 

the conduct of Elections. It haa also been mentioned 

in this Notification that the transfer orders issued 

in respect of the above category of off ice re prior to 

the date of announcement but not implemented till 
• date should not be given effect without obtaining 

apecif ic permission from Election Commission of 

India in this regard. The net effect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficera concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondents have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the poets which were 

held previously by them. 

5. We, therefore, direct that · the orders 
• • 

of transfe r of tne applicants may not be implemented 
' 

till election proce•a ia over. In the meanwhile 

the respondents · shall consider representations of 

~he applicants if made within two weeks from the 

-_,, . ..... . .~. 
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data of this order and sha~l pass a raasonau order 

on the representations with regard to their transrars 

within a · pariod of four weeks from the aata of 

receipt of· repraaenta~iona. If the applicants 
.. 

do not represent, they shall ba deemed to have 

accepted their order for trans1er and may be dealt 

with accordingly. With these directions the bunch 

of O.As. stands disposed of. There shall be no 

order as to coats • 

• 
6. The original record of transfer uhich 

had been produced by the learned counsel for the 

respondents has bean returned to learned counsel 

ror the respondents at the time this case was 

• 
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